NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI
DAILY CAUSE LIST DATED 01.09.2022 (THURSDAY)

COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (After Notice)

S. No. | Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | P.M. Cold Storage Pvt. Ltd. Manoj K Singh Soumya Dutta-R2
(Ins) No. 615 of | Through Interim Resolution Professional | Prabhat Ranjan
2020 & I.A. No. Vs.
1634 & 1635 of Goouksheer Farm Fresh Pvt. Ltd.
2020 & 248 of Through Resolution Professional
2022 Sanjeev Jhunjhunwala & Anr.

For Hearing

2. Comp. App. (AT) | Praveen Jain, Pradeep K. Mittal Shashank Sharma
(Ins) No. 885 of Proprietor, M/S Bharat Traders Vivek Munshi
2019 Vs.

Oum Lamitech Pvt. Ltd.

3. Comp. App. (AT) | Deepak Vegpro Pvt. Ltd. Narendra M. Sharma | R. K. Gupta
(Ins) No. 1085 of | Vs.
2019 Shree Hari Agro Industries Ltd.

4. Comp. App (AT) | Sagar Shankar Bait Prashant S. Kejale Usha Singh-R1
(Ins) No. 61 of Vs. Manoj Kumar
2020 & 1.A. No. Asset Reconstruction Company India Mishra-RP
168, 169 & 364 Ltd. & Ors.
0f 2020

5. Comp. App. (AT) | Sri Ram Constructions Deepak Dhingra Kumar Anurag Singh
(Ins) No. 860 of a Sole of Proprietary of Sanjay Kumar Zain A Khan
2020 & 1.A. No. Vs.
2307 & 2308 of MC Nally Bharat Engineering Company
2020 Ltd.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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